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m(*[TAKING OVER OF COOPER ALLEN COM-
PANY

*9. SHRI SURAJ PRASAD : Will the
Minister ~of INDUSTRIAL  DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state :

(a) whether it is a fact that the employees
of the Cooper Allen Company have been
demanding that the control of the Company
be taken over by Government;

(b) if so, what action has been taken by
Government in this regard; and

(c) what are the details of the irregularities
committed by the management of the
company and what action has been taken by
Government against then,?’
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[RATYA SABHA]

to Questions 28

tfTHE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI BHANU
PRAKASH SINGH) : (a) and (b) Yes,
Madam, the management of the British India
Corporation also requested the Government
to take over the Cooper Allen and the North
West Tannery Units of the Corporation. The
Government have accepted the offer and
have set up a new Company in the name and
style of "The Tannery and Footwear
Corporation of India Limited", at Kanpur,
and the take-over has been effected on 23rd
May, 1969.

(c) Investigation into the affairs of the
Corporation is in progress.]
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Pump AND COMPRESSOR PLANT AT ALLA-
HABAD

*10. SHRI M. K. MOHTA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state :

(a) whether it is a fact that Government
propose to set up an indigenous pump and
Compressor Plant at Allahabad; and

(b) if so, what are the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI BHANU
PRAKASH SINGH) : (a) and (b) A proposal
to set up a plant for the manufacture of
special types of Pumps and Compressors at
Naini near Allahabad is under consideration
o f the Governnent. The Plant when in full
production, will have an annual capacity of
6,C00 tonnes.



29 Written Answers

SHRIM. K. MOHTA : May I ask
the Government \whether it has been exa-
mined by the Go ernment if it would be more
economical to take up this project in one of
the ex'v ing public sector units instead of
setting up a new unit altogether for this

purpose?

SHRI FAKHR JDDIN ALI AHMED:

This matter has l«en examined in detail and
formerly thei e was an idea of having a very
big pro jet t having production of over 16,000
tonn s, but now we have reduced it to aboi t
6,000 tonnes and for that purpose it i;
proposed to consider the location of tl is
project at Naini.

THE DEPUTE CHAIRMAN
Question Hour is over.

The

WRITTEN ANS vVERS TO QUESTIONS

LOCATION O ;** BLAST FURNACE

*11. SHRI A. D. MANI : Will the Minister
cf STHEL AND HEAVY ENGINEERINC
be pleased to state :

(a) whether Government propose to
commission a t ast furnace to meet the
shortage of foundry-grade pig iron in the
country ; ,md

(b) if so, wheie the blastfurnace will be
located ?

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI C. M.
POONACHA) : (a) and (b) A
proposal to set apart one of the blast furnace at
the Durgapur Steel Plant exclusively for
production of foundry-grade pig iron s under
consideration.
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t[LOSS TO THE RAILWAYVS DUE TO
STORMS

*12. SHRI RAM SAHALI : Will the Minister
of RAILWAYS be pleased to state :

(a) the details of loss suffered by the Indian
Railways on account of the storm which swept
over the States of Tamil Nadu and Andhra
Pradesh in the middle of June this year;

(b) the estimated loss likely to be suffered
by the Railways till the normal traffic is
restored on the Madras-Vijayawada Section ;

(¢) the income of the Railways
from the aforesaid Section during the last six
months and the income fertile corresponding
period last year; and

(d) the extent of damage caused to railway
property in connection with the Telengana
agitation during the months of May and June.
1969 and the number of persons apprehended
and prosecuted in this connection ?]
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